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ANNEXURE S

) THE TIMES OF INDIA, AHMEDABAD *

WEDNESDAY, MARCH 4, 2020

~ FORM-A~ PUBLI ANNOUNCEMENT

(Uns'ef R;gulation 8 of the Insolvency and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF
SHREE RAGHUVANSH] FIBERS PRIVATE LIMITED

VIR
™

and the NRC, saldthatShe‘

RS s e fesesessvaine .-.........r.-w--n......;;"-‘.

“ .‘imedabad areas|

Name of corporate debtor v

Shm Raghuvanshl Fibers Pvt Ltd

Date of incorporation of corporate debtor

03rd September, 2007

Authority under which corporate
debtor is incorporated / registered

‘Ahmedabad.

Registrar of Companies,

nial, said that “Ka-
ikhayenge”. signs

4 | Corporats Identity No./ Limited Liability
Identification No. of corporate debtor

U17120GJ2007PTC051651

.

bourhood are a to-

o

Address of the registered office
and principal office (if any) of
corporate debtor

Registered Office :
Clo. Gopal Enterprise, New Sardar
‘Marketing Yard, Shop No. A-174,

this nation does
us, we want to gi-
message that our

8B National Highway Gondal, o
Rajkot, GJ-360311. ing i‘hlsjg 3{,‘}{‘"“'
6 | Insolvency commencement date 18th February, 2020 (Order i “Our leaders h'a-
in respect of corporate debtor Received on 29th February, 2020) lticiiing the issue
T | Estimated date of closure of “15th August, 2020 - people and win
insolvency resolution process fe will not let that

(-]

Name and registration number of
the insolvency professional acting
as interim resolution professional

Divyang Pareshrai Majmudar
Registration Number : IBBU/IPA-002/
IP-N00425/2017-18/11196

l vhoalso holdsmo-

©w

Address and e-mail of the
interim resolution professional,
as registered with the Board

72, Madhuban, Near Madalpur,
Under Bridge Ellisbridge,
Ahmedabad-380006.

E-mail : dpm@dpmca.com

1gs to raise aware-
|| heCAA, the NPR

~

10| Address and e-mail to be used
for correspondence with the
interim resolution professional

72, Madhuban, Near Madalpur,
Under Bridge, Ellisbridge,
Ahmedabad-380006.

E-mail : dpm@dpmca.com”

11| Last date for submission of claims

14th March, 2020

12| Classes of creditors, if any, under
clause (b) of sub-section (6A) of
section 21, ascertained by the
interim resolution professional

Not Applicable

13| Names of Insolvency Professionals
identified to act as Authorised
Representative of creditors in ‘a
class (Three names for each class)

Not Applicable

=y
>

(a) Relevant Forms and
(b) Details of authorized
representatives are available at:

Web link : ' i
ibbi.gov.in/home/downloads )
le

Physical Address : Not Applicable.
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along with other women have ;

been protesting for about 45!

days. “We have succeeded ir;
holding a peaceful protest: be}

cause we ignored the provo
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respectour Constitution.” -

Aatika Azim, a 20-year-old:"
BCom student and resident of::
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outside her home and woulg
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Notice is hereby given that the the National Company Law Tribunal, Ahmedabad

Bench, Ahmedabad has ordered the commencement of Corporate Insolventy

Resolution Process of Shree Raghuvanshi Fibers Private Limited on 18th

February 2020.

The creditors of Shree Raghuvanshi Fibers Private Limited are hereby called

upon to submit their claims with proof on or before14th March, 2020t the interim

resolution professional at the address mentioned against entry No.10.

The financial creditors shall submit their claims with proof by electronic means only. All

other creditors may submit the claims with proof in person, by post or by electronic means.

A finanoial creditors belonging to a class,as listed against the entry No. 12,

shall indicate its choice of authorised representative from among the three

insolvency professionals listed against entry No.13 to act as authotlsed

representative of the class Not Applicablein Form CA.

Submission of false or misleading proofs of claim shall attract penaltles
. Divyang P. Majmudar

Interim Resolution Professional

IP Registr&¥on No:

\

D@ 3rd March, 2020
Place : Ahmedabad "
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| {Under Regulation 8 of the Insoivency and: 'Bénkiuptcj-Boatd of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF | |
| SHREE RAGHUVANSHI FIBERS PRIVATE LIMITED -

Name of corporate debtor

§hreée Raghuvanshi Fibers Pyt Ltd:

~N

Date of incorporation of corporsle deblor

03rd September, 2007

w

Authority under which corporate
debtor is incorporsted / tegistered

Registrar of Companies,
Abmadabad. R

| Coporate {dentity NoJ Limited Llability
.| Identification No..of corporate deblor

U171206J2007PTC051651

L

Address of the registered offica
and principal office (if any) of

|corporate debtor

Registered Office :

Clo. Gopal Enterprise, New Sardar
Marketing. Yard, Shop No, A-174,

8B National Highway Gondal,
Rajko, GJ-380311.

Insolvency commencement date
In respect of corporate debtor

18th February, 2020 (Order
Received .on 29th February, 2020)

-~

| Estimated date of closure of

insolvency resolutian' process:

15th August, 2020

Name and registration number of
the insclvency professional acting
as interim resolution professional

Divyang Pareshrai Majmudar
Registration Number : IBBI/IPA-002/
1P-N00426/2017-18/11186

‘,

Address and e-mail of the
interim resolution professional,
as registered with the Board

72, Madhuban, Near Madalpur,
Under Bridge Ellisbridgs,
Ahmedabad-380006.

E-mail : dpm@dpmca.com

10]

Address and e-mail fo be used
for correspondence with the
interim resolution professional

72, Madhuban, Near: Madalpur,
Under ‘Bridge, Ellisbridge,
Ahmedabad-360006.

E-mail : dpm@dpmca,com

Last dale for submission of claims

1 14th March, 2020

12

Classes of creditars, if any, under
clause (b) of sub-section (6A) bf_
section 21, ascerfained-by the
interim resojution professional

Not Applicable

Names of Insalvency Professionals,
identified to act as Authorised
Representative of creditors in a
class (Three namas for each class)

Not Applicable

-
o

a) Relavant Forms and
b) Details of authorized

{representatives are avallable at:

| Web link: .

ibbl.gov.in/home/downioads

Physical Address : Not Applicable.

Notics Is hereby given'that the the National Campany Law Tribunal, Ahmedabad
Bench, Ahmedabad has ordered the commencement of Corporate Insalvancy
Resolution: Process of Shree Raghuvanshi Fibers Private Limited on 18th

February 2020.

The creditors of Shrae Raghuvanshi Fibers Privale Limited are hereby called
upon to submit their claims with proof on or before14th March, 202010.the interim
resolution professional® at the address mentioned against éntry No.10,

The financial creditors shall submif their claims with proof.by electronic means only: All
other creditors may submit the.claims with proof in.person, by post or by elactronic means.
A financial creditors belonging to a class,as listed against the entry No. 12,
shall indicale ils, choice of authorised representalive from among the three
insolvency professionals lisled against entry No.13 to act as authorised
representative of the class Not Applicablein Form CA. )
Submission of false or misleading proofs of ‘claim shall attract penaities.
Divyang P. Majmudar * 3
Interim Resolution Professional
IP Registration No:
1BBI/IPA-002/IP-N00425/2017-18/11196

Date : 3rd March, 2020
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Place : Ahmedabad
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